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REJECTION ORDER

GPCB ID : 24285

NO. GPCB / SAR / CCA / 24285 /679326 dated 29/07/2022

To,
Coromandel International Limited, Category: RED / LARGE

PLOT NO:2102, 2104/1,735,&2112/2113, 
sarigam gidc estate, sarigam ,, , 
SARIGAM  - 396155
Contact Person: Mr. Dinesh Chandra Patil - Associate VP& Unit Head, Mob:9909994167, Ph:02602780201
DIST: Valsad-Sarigam, TAL: Umbergaon, SIDC: Sarigam

Subject : CCA-RenewalRejection Order

Reference : Your application Inward No 203853 Dated 11/10/2021

In exercise of the power conferred by clause (b) of sub-section (1) of section 27 of the Water (Prevention and control 
of Pollution) Act,1974 and sub-section (4) of section 21 of the Air (Prevention and control of Pollution) Act , 1981 
and Rule 7 of the Hazardous and Other Wastes (Management and Transboundary Movement) Rules, 2016, framed 
under Environment (Protection) Act -1986.This Board is empowered to reject the Consolidated Consent and 
Authorization.

Your above referred application is hereby refused for the following reasons

1 1. Presently Unit is not in compliance.
2. You have not complied CCA-Amendment rejection order dated 20/10/2021.
3. Proposal for by-product which is not acceptable as per provisions of HWM Rule, 2016.

You shall not carry out any activity mentioned in as applied in above referred application without prior consent of 
this Board.

Please note that to operate an industrial plant without prior consent is a punishable offence as deemed fit under The 
Water Act, 1974, The Air Act-1981 and The Environment (Protection), 1986.

Hence you are directed to comply above reasons and re apply for obtaining valid CCA.

For and on behalf of
GUJARAT POLLUTION CONTROL BOARD

 ( M.V. PATEL, UNH - Sarigam)

Printed On : 29/07/2022 11:04:AMPage 1 of 1
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GPCB

GUJARAT POLLUTION CONTROL BOART)
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhinagar-382 01 0
Phone : (079) 23226295
Fax : (079) 23232156
Website : www.gpcb gov in

BY RPAD
DIRECTION UNDER SECTION 5 OF THE ENVIRONMENT (PROTECTION) ACT,
1986 FOR THE VIOLATION OF THE HAZARDOUS & OTHER WASTE
(MANAGEMENT & TRANSBOUNDARY MOVEMENT) RULES, 2016 AS
AMENDED FROM TIME TO TIME

WHEREAS, you M/s. Coromandel International Limited is having an industrial plant located
at Plot No: 2102, 210411,735, &.2ll2l2ll3, GIDC Sarigam, Tal: Umbergaon, Dist: Valsad
396 155 for the manufacturing of technical Pesticides & formulation.

ANDWHEREAS, Gujarat Pollution Control Board has granted Consolidated Consent and

Authorization (CC&A), AWH-84402, dated22l02l20l7, which is expired on30109/2021 and
your CCA-Renewal application vide Inward no. 1 l/10/2021 was rejected on 29/07/2022 for
reasons mentioned therein.

ANDWHEREAS, During visit of Your industrial plant under section 10 of the Environment
(Protection) Act, 1986 on 0810212022 & 0810312022 by the authorized officers of the Board,

following observations were made:-

1. During inspection on entry of the unit one tractor along with contaminated debris

almost seems to be hazardous waste contaminated debris observed coming out of the

unit and driver informed that they are taking the same to another plot No. 73112 of the

unit. On inspection it is found that maintenance (reconstruction) of storm water drain is

going on and its generated contaminated debris and other scrap material approximately

1.5 MT is dumped on Plot No. 73112 of the unit.

2. Unit is not having NOC/CCA of the Board for this Plot Looking to the situation at Plot

No. 73l/2, it can be said that unit has deliberately dumped this type of waste at the said

plot.

3. Unit has stored generated hazardous waste at various locations within plant of the unit.

ORDER

UNDER THE CIRCUMSTANCES, I, D. M. Thaker, Member Secretary of Gujarat Pollution

Control Board in exercise of the power conferred under file No. Legal-G-28 under Section 5

of the Environment (Protection) act, 1986 issue Directions as under with from the date of
issue this order:

1. Industry shall collect all dumped waste approx. 1.5 MT at Plot No. 731l2 & dispose the

same as per the provisions of HWM Rules, 2016.

2. Industry shall carry out remediation of above site and submit remediation report from

reputed institute, like NEERI, NPC, IIT, Schedule-l auditor etc.

3. Unit shall comply with CCA conditions.

Clean Gujarat Green Gujarat Page I or2
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4. Industry shall pay Rs. 67,500/- (Sixty Seven Thousand Five hundred) as an Interim
Environmental Compensation (Interim EC) in following A/C.

A Name of Payee
GUJARAT POLLUTION CONTROL
BOARD

B Bank Account Number 1032s062238

C Type ofAccount CURRENT

D Bank STATE BANK OF INDIA

E Branch GANDHINAGAR ZONAL BRANCH

F Branch Address
SECTOR-IO /B, IN FRONT OF NEW
SACHIVALAYA, GANDHINAGAR-3 820 I O

G IFSC Code sBrN000l355
Details regarding action taken in this regard shall be communicated on following mail
especial with UTR No.

IF the above directions are not complied, you are liable for prosecution under Section 15 of
the Environment (Protection) Act, 1986 which provides punishment with imprisonment for a
term which may extend to five year and with fine which may extend to Rs. one lac or both.

For and on behalf of
Gujarat Pollution Control Board,

D. "^ 
<^'*ff11*'

(D. M. Thaker)
Member Secretary

NO: GPCB/SRG-CCA-229(38)|lD-242851 Date:
ISSUED TO:

oromandel International Limited.
No: 2102, 210411,735, & 2ll2l2ll3,

GIDC Sarigam,
Tal: Umbergaon,
Dist: Valsad-396 155

I ) nuh-gpcb-acc5 @guj arat. gov.in 2) nuh-gpcb- sari@gujarat.gov.in
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REJECTION ORDER

GPCB ID : 24285

NO. GPCB / SAR / CCA / 24285 /749949 dated 04/08/2023

To,
Coromandel International Limited, Category: RED / LARGE

PLOT NO:2102, 2104/1,735,&2112/2113, 
sarigam gidc estate, sarigam ,, , 
SARIGAM  - 396155
Contact Person: Mr. CH Santosh - General Manager & Unit Head, Mob:9265668642, Ph:02607135135
DIST: Valsad-Sarigam, TAL: Umbergaon, SIDC: Sarigam

Subject : CCA-Re ApplyRejection Order

Reference : Your application Inward No 262830 Dated 21/08/2022

In exercise of the power conferred by clause (b) of sub-section (1) of section 27 of the Water (Prevention and control 
of Pollution) Act,1974 and sub-section (4) of section 21 of the Air (Prevention and control of Pollution) Act , 1981 
and Rule 7 of the Hazardous and Other Wastes (Management and Transboundary Movement) Rules, 2016, framed 
under Environment (Protection) Act -1986.This Board is empowered to reject the Consolidated Consent and 
Authorization.

Your above referred application is hereby refused for the following reasons

1 1. By-product committee has disposed the case for, considering your application for Ammonium Chloride 
powder (NH4Cl), Sodium Sulphate (Na2So4) powder and Ammonium Sulphate ((NH4)2SO4) powder etc 
hazardous wastes as by-products which is not accepted by the committee.
2. Based on By-product committee MoM, chance of hearing had been given to unit on 20/07/2023 for 
consider the all the above mentioned materials as hazardous wastes & to submit the details for disposal of 
specific  hazardous wastes as per HWM rules, 2016.
3. Unit has proposed with request that, they intend to continue to sell above mentioned hazardous waste to 
the end user by following the online manifest system. since the units request for considering for the above 
mentioned hazardous waste as a by-product as well as continue to selling the same through online manifest 
system, is not acceptable as the SOPs are not available and rule-9 permission are not obtained by end user. 
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You shall not carry out any activity mentioned in as applied in above referred application without prior consent of 
this Board.

Please note that to operate an industrial plant without prior consent is a punishable offence as deemed fit under The 
Water Act, 1974, The Air Act-1981 and The Environment (Protection), 1986.

Hence you are directed to comply above reasons and re apply for obtaining valid CCA.

For and on behalf of
GUJARAT POLLUTION CONTROL BOARD

 ( R. B. Trivedi, EE - Sarigam)
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GPCB

GUJAHAT POLLUTION CONTHOL BOAHD
PAFIYAVARAN BHAVAN, SECTOR 1O-A,

GANDH!NAGAR - 382010,

(T) 079-23232152

AI)

I. cxcrcisc ol'thc powcr conf'errcd undcr section-25 o1 the Wartcr (Plcvention and Control ol'

I).iluti.rr) Act-1974. undcr section-2t of the r\ir (Prcvention and Control of l'}ollution) Ac1-

I 9g l and Authorization under the Hazardous and Other Wastc (Managemcnt and

"l'ra.sb.unciar1, Movcnrcnt) ltulcs'2016. Iiamcd under the l:nvironmcnt (Protection) r\ct-1986'

;\nci rvhcrcas Iloarcl has receivcrl on line consolidated application inrvard lD No: 286059

datcd llll0gll0z3 fbr the consoli<larcd conscnt and authorizalion (CC & A) o1'rhis Iloard under

ihc ,rovisions / rules o1'the aforesaid Acts Cclnsent & Authorization is herebl' granted as

rundcr.

(-0N S T,N'T AND AU'TTIORISATION:

1l lndcr tltc provisions i rulcs of thc albrc said environtncntal acts)

-l'tt 
,

)'Ils. C'oromand el Intcrnational Limited.
I'lnr No. 21112,2104/1, 735 & 211212L13,
(lll)C Sarigam,
'l'al. []nrhcrgflon, Dist' Valsad - 396 155'

l. Conscnt Order No: AWH- 129114 Date of Issue: 0311012023

Z. l'he conscnt shall be Yalid up to 30/09 nA26 fbr thc use of oullet for the dischargc of trcatcd

clllr.rcnt and cnrission <iue to operation of industrial plant Ibr thc fbllowing products

Narne of the Products
Quantity Ilemarks

/Annum
(;lt()L;P.t

Mancozeb ('l'cch..1

I \'{atrt-ozcb ('l'cclr.) .i"Mancb ('lech.) 38000
Ilithcr or ccrmbinatitltt

o1'thc prodtrclsb ('l'cch.1 t 7-incb ('l'cch.)

\4ancozc b (-l'ech.) + Propineb ('l'ech.) 22116

-lirtal t'roduction capacitl' of Group A 38000

(;ttotiP t]
I l)icthl'l 'l'hioPhosPhor.v I Chloridc (DE'IC) 3600

I I l)lv{'fc Either or combinalion
of the products

1 650

r 650

-t

-l

{

38000

38000

2t60
I 650

r 650

cleaH"d'iT##1"d
tcrnational
reen G

Lirnitcd.. (ll): 34

uJarat
) .+

,- d/

r'

Website : https:llgpcb. gujarat. gov'i n

)Pagc I o

lhiaurethoxam

I)iai-cnthiuron

"dt I)r,mctrozinc

I)illubctrzurott\2,

Nr'
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i Total Production ,:iqlcit)-01qIouP ll : l!tl0 --
1 i DM'l'c Amiclc

i T,rtrl Procluctitttl 'lapacit\- of (inrrrp
I

!ry9
479{t

l{ot,P c

oUP l)
i tllyph<rsate ('l er:ir

2 rl'MIl)A

'l otal Production

CROI]P F]

ROLII'F

(l
..... l-

L

I

_500t)

3300
I-, ither or contbinatitrn

ol'the Prr.lclucls

s000

Clrlorpyriphos t lc :h.)

'fotal llroduction rapacitl'of (iroup Ii
s000

5000

,1 r\ccphate ('ttch. t

'firtal Production caplcitl of (irorrp F

7000

7000

ROLI P (;

i ,YglrocrotoPlti , l.![,,1

,Ilqr$4n-(!-t,
i--'
(]IIOUP TI

7000

.) h) l 485
- Eirhcr or combtnation

oJ'thc proclttcts

Total Production ctPallt]' of Group (J 7000
+

I)l)VP (I-cch.)
'Iotal Production

UPI
Phosphoror"rs ll'ict I ori de (PClr')

'I.otal Production capacitl' of Group I

UP.I
-l'r'imethyl l)hosphitc ( I"l\4P)

'l'ricthyl P hosplrilc r I I:P)

Tota!.J]1od-uction capaci$' of Group 'l
(;ITOIIP K

Phosphorous Sulp rochloridc (PSCt3

6000

sBq:l

pll 6000

13000

13000

9240

2 _ i?t! -9240

I I:ithcr or combinaliott
. oI the Products

I

!

I

I'otal llroduction capacitv of Group K

j 2000

2000

429

3s3

933

--."-'-*-l

GITOUP N

2

-
-l

2-(4-r I ,V PhC lgHI I'ropionic Acid

2.3 -Difluoro- 5 - c [.r] oro p;-rid ine

propirrrlyl (1'ech.)

* Hithcr or combination l

of thc products

t_*'

C

l\4/s. C'oromandcl International l-imitccl. (ll), 24285) Pagc 2 of 14
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR - 382010,

(T) 079-23232152

[-rict Acid ('l'ech.) 933

I'riclop1,1 l)utotyl Ester

52.8

660

il \4ctalar1'l 933

Proclaraz 933

'fotal Production capacitl' of Grou ri 933

GIIOUP O

.i -Am ino-i -cyano- 1 -12.6-di chloro-'l- 861
tri ll

' f--- -
uor0 n le

Iiiproni_l ('Ibclt.) 933

I:rnmamectin [Jcnzoate ('lbch.)
Eithcr or combination

ofthe products

933

(;ltoul) P

I Irlidacloprid ('ltch.) 990

2 Acctamiprid ('l'cch.) 990 All of thc products

'lbtal I'roduction ca t1' of Grou P 990
.lotal 

Produc tion capacity of all GrouP sand

lh'-I)rotluct

)

6

2

660r+

-i

6

1

LIST O} }'OITMULATION PRODUCT

Sr. FOITMULATION PRODUCTS

o.

ancozeb 80% WP

IMancoze b 750 wPlwDc
ONS

I

l

Qry.
MT/Annum

26400

28050

34650

26136

1920

85 14%SP
I 5840

933

495Picloram ('I'ech.;

933Pretilachlor ('t'ech.)
330Ili"sp),ribn. ,sodium

Azoxystrobin

('l cch.)

Iloscalid

495

I)i f'enoconazolc ('I'ech.)

933

933

933

Cl ulirsinatc Anirnonium Salt

aciq' of Group O

l'riazophos ('l'cch.)

lVlctribuz.in

Total Production

103192

hos 20% EC

CleaH 'deT#ffif'dl'6EliuliiH
ted..(lD: 24285) Pagc 3

rat
11.

l-'!,
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tt ]\lefSrz,et-.!(- 
('+ 10-

i_ z _lyr1cgze_b Sl: e-r0-
I 3 tMancozeb OS 600 r:

i00 gni/Ut)

rnllit

I Vel.,ygUlql 9'i,)' r-' arhc1da1!1{t294,)

0 !!9ncg119! ((:-'19'1,) :1lc!1l11,xtl ($%1)

I ]Va1911,zc! (fj']l,) ( \rrnoxanit (80';)

2 
-G!'ph9$c 

7'I'i"', an:Imtniunr sa(prilIs;

.Cl!1_phos _ate ,<]v" anrrronium sah

{r0Q g11rt.1r) _, llqll_
ji00
I 100

IQTQ-
1(1.50

16)iL -
1620

-l

l5
l6

6(r00

164()
l:l- Mqr1qcr91t2pl1qs "ti)e i, -! 1, l.y,iv L-

I)icl orovos 76qlo_[.(

.-.\e cpltittc -{t) ' ,, S

,A c_c1nzr1c' 1 :'f 9 P't ] I'

l9lt0
l(r50

660t1

18 Accpha!1_!5'fi111.ill: - .

s 
-i3 r(r; I.'c-

(r60

! ,(,h,tqr:opy.r lplo
chl ,hos ,18[.1 r ti(l

r 650
I
)(\ l 6i0

os 50o,i l'r(l

09i r(l

16-50
21 C]

22 (l 1., i rfql11Utllqli I)'l i J,i1p"c-1ryq!$ttc
23

5t'r, IiC 16,50

1 650

]I
-a' 
2-i

n lSo'i ,(. _ 1650

89i0_

_ ,92-10 -
8q I0
990

26 Prtrt,1lgLZ"ryh-\! I'

27 Zineh 80% \\'l'
21t llLgtqpy't- llr-rttrtl'l rr'1cr' 480 Eiry li1

29 A4cthamidctphos (,

a!t_ il!ri_c!q9\rt-vrliL,! 
j,

t)t) grrri.[1!!,
[r",r SL

_i280

8580

: t -!ltdlrr.lp_p_pl!J11rs il l-st!/o WP __ lll23(l_
2432t[tTotal

C'I w
l. Industry shall cont,rlv n'ith condilions ol'I'lnvironment Clearane c

2. Unit .shall subttrit hirzardtllts $'astc lll'lnual relttrn regularll"

3. t.1nit shall ailopl irnd rcgularl.v usc thu- online manifsst s)'stclr lbr procurcmcnt &

disposal ol'Il:rzrtrd rLls wastc,

3 CONDI'TIO]\ S UND,ill. WA'IIiR;\C:I" l9J4:

3.1 Sourcc of Watcr - r i tl)C \\ ater Suppll .

3.2'l'hc quantitl' oi'r11ti $,alcr" consumption shall not excecd 1078 KL,/I)av as pcr hclou

hreali up

a) lndtrstriiLl: :003 KL/Da1"

b) l)orncstic: 15 Kt,/Day. (Dgmestic: 60 KL/Dav * Garclcning: 15 KL/t)41')

I

l'
F'i\

t\4/s. Coromarrdel intcrnational l.irnitcd. (lD: 24285) I'}age 4 tll-1'l

C

ivlanclr 80'7i, \\rl'

131253
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GUJAHAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOH 1O-A,

GANDHINAGAR . 3B2O1O,

(T) 079-23232152

3.3-lhc quantity of total of r'r'aste water generatlon shall not exceed 1013.73 KL/DaY as Per

hclo"r'brcak up

a) Industrial: 953.73 KL/DaY'

b) l)otnestic: 60 KL/DaY-

3.4'l'he frtnal treatcd r@ 93.83 Kl1<iay toxic stream sent to CMEII' @) 669'5 KLiDal'

concL.nrrared stream trcared in Mlll:l 190.4 Kllday dilutc slream r- 60 Kliday clomestic

rvasrer.vatcr - 330.6 Kl/day'MEE condcnsate i.c. total 581 KI.idai'treatcd in l:'l'l) &

discharge in to CII'I'P Sarigam.

'l'nrcle [']fflucnt
3.5 'l'hc qualitl' ol'industrial etl'luent shalI confirm tcr the follou'ing standards: (Whichcvcr

is applicable)

PARAMETERS

PII
'[-cmperature

i
Colour (pt.co, scale) in units

Suspcnded Solids

Oil and Greasc

llOI) ( 3 da-vs at 270 C) 400 mg/l

COD 1000 rng/l

Chloridcs 600 mg/l

Sulphatc I 000 nrgil

: lrllunical Nitrogen 50 mg/l

Phcnolic ComPounds I rng/l

l'otal Chromitim 2 ntgll

I Icxavelent Chromium 0.1 mg/l

Coppcr 3 mg/l

Lcad

Mercury

Nickci 3 mg/l
'/-inc 5 mg/l

Caduriuu-t 2 mg/l

d Solids 2100 mgll

All cffbrts shall bc made to renlovc colour & unplcasant odour as far as practicable
a

-1.6 ',l'hc fi,al trcatccl ctllucnt confirming to thc abovc standar<is shall be dischargcd i,to

Cir'l'l'. Sariganr lbr lur"thcr trcatment and disposal'

CteaH'd,U ara reen
Lrrnitcd..(lD: 242tt5) Page 5

ularat

CETP inlct Norms

6.5 to 8.5

400 c
100 units

100 mg/l

10 mg/l

0.2 mg/lArscnic

0.1 mg/l

0.01 n-rg/l

Website : https:llgpctr'gujarat'gov'in
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3.7 'l'5c applicu]'11 si.ri,ril rnirkc 1hc arrulrrcnrcnl lor liolcling thc c1'lluctil I'or 4it ltrs' in casc oi'

fnilurc of i non oD,:ratinn til'cIrI'l'. srrrigattl (lleari Inititrtivc^

-1.8 i,cl'stry slurll prr viclc l-rrcc1 ptpc:)incs llctwork rvith llou' tltcier fbr coll\.c\ tillcc ()l

lrcalcd cl'llucnt & rnainlairr tccorcli in this rcgard'

3.9 l-hc GIDC dgrilurrc coulL-crion givcn b1 the CIDC lor clisch.rrgc of ittclltstrial cf'lltrcnt

slrall he clisconttcctcrl & thc tlutici slrall be scaled,

3.10[)orncstic rvastr: rrstcr sha]l he clislroscrlofl'through scl'rtic tat:k's<lak pit systcnl.

3.l l I)isppsal s1,slcrr.. iirr storrl rr.,atcr *clral I hc plovided scpitralcir'. In nc, circttlrstallccs

stonrl watcl' shall ;c nrixetl u.itlr thc inclr-rstrial cffluent.

{. (]ONDIl.I()NS TINI)I. IT,,\IR ct't' 1981 :

,1. I I,olloruing slrall irr: r :icd as lircl in \'lclting Irurnaci: and Aurtcalitrg I tnnacc rcspccrtirc]-t

Sr. No F ucl

iatural (ias

I-D0

Stach
hright ,\PCl\{
\1 etcr

i0

\alural (ins 
i

Qunnlitl
2500 SCMII Ir (,\pprox)

2 Kl ,tllr
1000 St'hlii {r

)
t.

i-

4 IISI) 6 K.l./Dal

.1.2'l'hc rppilori rf ,',ll iirsratt lt ,,tr"rut* air poilution control s-\'-(1un'l *tficicrrtli'itt orclcr to

achicv'e prcscri ["'i:rl ll{)nlls.
,1.3'l'he llue gas cr-niss,urr through stack atlachecl to stack shalI corrtort:r to thc lbllorring

standards:

Stack i

No.

Stack

:rttirchctl 1o
Parametcr

PM
sol
NOx

I)crmissiblc
I-irnit

150 rngiNmr

100 pptn

50 ppnr

-50

200

400

.\0

Iloilcr
.3 Nrrs.. _ .

r I). (i. Scl
(il \os.
(1000KVA)

I). (i. Sct

2Nos.
KVA I

Set

, 0l \os.

]t?oorv,nt
I I-icluid and

l
I

+

I
l

l

I

l

l
1..

-1

I

PM

so2
NO,
FICI,

i (ias

Incincratcrt'
0l

i2

6

t-.,:
i\,1's. Coxrmarrr-lcl lnternational Linritccl. tll) l42ti5) l)agc 6 ol-l4

1

,'1

K)

151255



ffi\u
GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR . 382010,

(T) 079-23232152

Solid
lncincrator
lncincrator

CO

I'otal OrganicCarbon

Total Dioxinsand lurans

Sb-As+Pb+ Cr+CO-t"Cu+Mn + Ni+V0l
l

L
,1.4'l'hc proccss ctnisston through Pickling Section srhall Conlbrm to the follorving

staudards

['lant

I GIIOUP A

Maucozcb

100

20

0.2 rng
'lI'Q/ Nnrr

1.5

Sr.
No.

-l'hiophosphor

, 1,1 C'hloride

i tt)lrTC) or
DM I'C
I)ial'cnthir-rron

i t'cch.)

l'hiamcthoxm

Nos- 20 KL
3) l)neb
rcaclor Nos-
20 KI,
4) l'}ropincb
lteactor -
0l Nos - 14

KI,
5) Spra,v

Dryer -

3 Nos.

Ilcactor-0 i
Nos -10 KL

Iteactor -01

Nos 6.3

Kt_

Ilcactor -01

Nos - 6.3

KI.
Itcactor
0I Nos -
6.3 KL

C52
PM
so2

ucl 20

HCI 20

HC!

Ilcmarks

I--ither or
conrbinali
on ol thc
products

Either or
combinati
on o( thc
products

Mancozcb -
Marrcb

\lancozcb *
Zineb

lvlancozeb *

2 i (;ttouP B
l)icthl'l

2) Mancb
reactor 0l Air Blower/

Air Ventur.v

Alkali
scrubber

Alkali
scrubber

30

?0

20

ZtJ

I80
50
40

No stack
I

l

i

_il)

Pyrnctroziue
Alkali

scrubber

creaH'dirTfflAl"'d
Website : httPs:llgPc

ternationA
reen u
b.guiarat.

Limited..(ID: 24

ularat
gov.in

I'ermissi
blc limit,
NIg/nm3

Stack
height
Mtr.

Parame
tcrAPCM

Stack
attached to

Bag filter /
Watcr

Scrubbcr

'30

l)Mancozb
reactor - 0 I

Nos- 20 KL

20

Ileactor -illubenzuro

zss) Pue", jU,]
..rt 

,(\t

)ro1'rineb
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i'
ll

i -3 :r;noi,n c
llHa t i'
Anrrcic

. l;_rt()td_I)
(i[1'phosate

1'l'cch.;

,,\ccpirate

-1--7 (iRot;l'c
-i....

\4onocrotopl-r
os ('l'cch)
oR

, iji.ruti,pt"',.t
r('l'cch.1

i) f ios
n i KI.

ll.i:;i,-:tor -0 1

\rl; I 0

Ki

lJ.crrclor ..- J
tc,: -l() Kl.
;ac lt

.:ft

ll
ll

.\ikali
scrubbcr

Aciclic
scrubbcr

I st ScrLrbber

Watcr
scrubbcr
2nd rvith

Ac:id Mcdia
Alkali

I ICI 20

NI I.T 3()

NTI3 30

30

Odou:: \il

l0

2()
Irithcr or

cornhinati
on of'1hc

products
Ptv1il)A lt.c;rc1or -01

\o; 10KL

f, (;1101;P E

Chlorylriphs ,III('l)
('l'cch.) I [lr'::rcLor" 0l

' rJ,r i-6.0 K].

6 GlLoL,P P

l0

l0

'tr'rvn

:;elubtrei'in
scrics-rvatcr
scrLrbber &

alkali
scnthbcr

IJCI

Scrubbet' ,

\\ aLcr

20 smubber 2''d Nl ti
rvtth Acid

lVlcdia
Watcr

Scrubbcr

11 ll
l,

2

l

l

(Icch.)
i ,\lrrrlottiit
, sol .rtion

rilrcnafatlOn
.*l:1rir 0l
\io; - 0-l KI
,\c,:phutc

[:lLr. liitrg.
qr^r:i.r

('lt r.rrirtatin

l{,-'rrctor' --0 1

r \i,1i (t..j

I." I arrcl

)',lc -rtralizer
ldcrtctor 01

i:(r:. -12. Kl,

,-!t*
l

ll

l()

'['u'o

scnrbher in
scrics-rrn,ater

smubher &
alkali

scrubbcr

I-.ithcr or
conr biuati
on o1'tltc
products

IICl
a'll

20
r)

GITOUP H
DDV].,

8 (;ROUII I

(i;,r. t<l

lnc incrator
il l

CI 13I]]

I

trP
1,

.{.-i i"
,l! / 

--

hgsplpgqus [( -i Piant , il
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GUJAHAT POLLUTION CONTHOL BOARD

,,

PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAH - 3B2O1O,

(T) 079-23232152
GPCB

l'richloridc
I (PCl,r)

9 ROUI'J

reactor &
Storage
tank

r) r'MPl
'fEP plant
reactor - 01

Nos-3 KL

2)'.t'MPl
'iliP
products
storagc
tanks - 02

Nos -40 KL

l'rirnethr,l
Phosphite
(-r'MP)
ot{
'l'ricthyl

I)hosphite
( I'LP)

10

1l

22

1 st Scrubber
Water

scrubbcr
2nd r.vith

Acid Media
Acid

scrubber/Ca
rbon tower

Alkali
Scrubbcr

Alkali
Scrubber

l'lithcr or
oombinati
on ol'the
products

Odor Nil

I() GROI.]P K

l1 (lltotiI' N

I'hosphorous
Sulphochlorie
1PSCl:)

2-(4-lJydroxY
phcnox,v)
Propionic
acid

, 2.i-Dif-luoro-
-i -chloro
pl ndinc

C'iodinaltrp

l)1'razosulluro
n lithval

, Prctilachlor

tlispl'ribac
Sodiurn

PSCI3 plant
rcactor - 0l
Nos 6.3

Kl- and

sl.oragetank
0lNoslOKL

Itczictor -01
Nos - 6.3

KI-

Itcactor -01
Nos - 6.3

KI,
I{cactor"-01
nvos - 6.3

KL
I')'razosultu
ron Iithyal

reactor
ltcactor -01
Nos - 6.3

KI-

No process stack

No process stack

No process slack

HCL
PCI3

IICI

20
9

20

,,,,]

j

20

Eithcr or
combinati
on of thc
products

Reactor -
0l Nos -
63KI,

No process stack

No process stack

No process slack
I{cactor -
01 Nos -
6.3 KI,

Cle#'dirTA'ra1"di'6Eiie
Limircd..(lI):24285
ularat

20
9

I

IICI
c12

PCI3

Alkali
Scrubbcr

30NII3

Azorystrobin

Website : https:/igpcb.guiarat'gov'in
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*

I
LIallosc

l{ci
, () l

rC1ol'-
\0s ir.l ,,\lkali

Scrubt'rcr

.\lkali
Scrribhcr

IIC]I

IIC]I

2o

20

;

I '\..1

I \lc alaxr I i

20

l0\4

(;ROUP O

, i{t:iret(tl' ..-

t)l i,]os" 6Kl

l{r:rrelttL' -{) I

\o; 6.3
l,'l
i\.. i.

axLzr tv

5- an:ino-3-
c)'ano- i -(2.6-
ciicirloro-4-
tril'luclro
mcthYl
phcny l )

No process stacli

_ pl-l_azrrlc _

I;ipronil

Immamcctitr
Bcnzoatc

I 'c.r :tt:r (l I

\,'t. -- 6.3

..K1, _

l:i1:1s1i1

ll,r:rrclor - 0l
\"tt; - (i.3

K.i

I{crrctor {) I

\l,i; ,_ 6.3

Lr
Iic:rc1or -{J I

\.r.r> ''- 6.i

Alkali
Scrurbher

FICI 20
20

I)i1'cnuconazcr
I
IC

No proccss stack

No process s1i:ck

No proccss ste,:k

No proccss stack

l:ithcr or

comtrinati
orr oI thc

llroducl :i

l'riazophos

(ilultrsinatc
Anrmoniunr
Salt

Nlctril:uz-in

'l t4cl

l5
+--

Solr,cnt
I:xharrst

I6
lJCl Storagc

1 Tank

.' --^-'t---- '17 Chlorinc

r'tr. - 6.3
t-l

l\l I.+Cl

litoragc

!a-nk
All

j 1m1r0l1

\,,CN1S

No process stack

kl
l'. (.'

\r)

,- f.l
ltc:

rclr:lr 0 I

. /. I

rctor --0 1

]l ;\cid
Scrubbcr

Carbon
Absorption2(r Solr crti

Il( 1 Storagc
l'arrk 0 I
rir,. 20
KI

1i

I'olvcr

Alkali
Scnrhber

\lkali

i

2() l

9

(.h orinc ll:

IICI
cl2

c12 ()i,

It'.".- \\"
-'L,-"t.-
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ffi\tr
GPCB

GUJARAT POLLUTION GONTHOL BOARD
PAFIYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR - 382010,

(T) o7e-2323215?

I)rum

Shcd

rtt

t e-Tt
I

I

20

2r

22

Druut Filling
Station

Socliutn
Sulphatc

Arlmontum
Chloride
reco

Quippo
( l 364 MW)

Incincrators ^-

03Nos-2
Stacks

i Filling
i Station - 01
I Not

Srack
attachcd to 20

Stack

' attachcd to 45

Pou,er Iant

1 Gas

Waste-
I Liquid
Wasle &

ll Odor

Ilag filter I'M 150

20 Bag lilter 150

52 Vcntury
Alkati

Scrubber

I'M
SO2
NOX

50

200
400

r I Solid
Wasle

4.5 Arnbielt air quality rvithin thc premises of thc industry shall conlbrm to the lbliorving

standards:-
PERMISSIIILE LIMIT

PAITAMETERS Annual I Z+ Hrs Avcrage

iculatc Matter-10 (PM ro) I 60 Microgram./m 100 Microgram/m:l

Particulatc Matter- 2.5 (PM: s ) 40 Microgram/m-' 60 Microgram/nrl

SOr
80 Microgram/m

NO. 80 Microgram/rn3

1'IIO TIO I)O
A:{A

I}E AMENDED AS:

5.1 M/s. Coromanclcl lntcrnational Limitcd, is hcreby granted an authorization to operatc

facilitv tbr fbllou'ins hazardous wastcs on the premises situated at l'}lot No' 2102' 2l04ll'

735 & 2ll2l2ll3, GIDC Sarigam, 'l'al. Llmbcrgaon' Dist' valsad - 396r55'

3,

creX/i SifrHiAt U"'38?i"U,fr5'lrt''
1AZs5) Page I1 of I4

l-:e*\r

crubberSShed * 0l
Nos

AIkali
Scrubber

PM

D

Stack
attachcd to

r50
100

50

PM
s02
NOX

50 Microgram/m'

40 Microgramim'

Website : https://gpcb. gularat' gov'in

-'
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Sr Wnstc
Schcdulc &

Cttt. Quantity

2(t40
\1'1.''r'car

l'1000
Nos,/Yeirr

tt. l0
\,1 | i Ycar

- I 'l -,

\l'l'i Y car

() l
Vl l'/Year

147 .t

_Y'-1_
J75 5

ll fi\',:ar

i\lodc rtf dispos:rl

storalgc. trattsPorl;llitlt't.

ISI)lr sitc 0t I'or c0-

)io.

1 ITP SlLrclgc
I ): a
I - ).'..1

Collcctiort.
disposal at

lcction

essi

C.ollcclion. storagc. dccotrtantirtaliotl.
storilgc. disposai b1' scllirre tt' (lP( ll
approvccl rc "'rrtrdiiiotrct.s clisllrrscti

through c()ltitncrl GI']( ll allpro\'cti
1 I)iscarcled C. otrtai trct''

bags

Oil & (irca-sc skirtttr,it!.
resicl uc

l-1_r. r

c.lecontatn i n;tl i tltt
(lollcclio:r. sloragc, tralisprtflaliott
clisposal tll corlltuo!1 ittcincralol lircilitr
OI rocL- ss i n g,,' 1'}1_9p45 e11 i 

1 

r g-'_

Collccticltt. slol agc. lrallsll()rlatloll.

disposel at c()t'tillloll flii1n1fl11115 u ttslc

incinciittot' iiicilitv ()r co-

r_clIq.cl!
stol agu.

IIiug

I_e!yg!!rt'f
Collcctiorr
disposal l
or for

tacilitr .

_) t-i6.1

i.1
I:-l
I

l-- -1,-
(lhemical Sltrdgc
containing 1g-siduc-

pesticides

I-29.1

rll3,-,

: t-rscd Oii i-.r. I disposa I h.t :ic

l rans potlatl(.)!r.

1o rcgistcr'.rrl

6 SPcnt cat'borr I--r 8.1

. sto|agc. tIansP0l1a1loll.

e(rnll.ror) incirte'rator lirci iit--r

l.r,t 11!lll g/ Ill9l14rc9511n 3'

Cclllccliorr. .sloragc

disposal a1 
'l Sl)i' sitc

Collcctiorr. storagc. trilllspol'titll()ll.
clisposal .ll .(rrnrnoli incitrcl'ittt,r lrciljt-r

IIat"tsn()r1lllloll
7 Ash ltotrt iltcincrato"

8
Sltrdge 1[1p1 ucl
scrubl'rc-r

Spcnt I l(:l 309';

,{cctic -t cid 109'i,

I I-37.1
0.140

\,.1 I'iYcar
_------ --- l-t^iistt 

I

\4 l. YCar
i70()0 :

\4 T'iYcar

2032
)vl I'iYcar

1i70.44
\j-l'lYear

r 995

ir,{-l'lYcar

i0 \1'llYear

9

1t

l- j9.h

'l'SIf I: sitc & io

Collecliorr. st(rl'Jgt-.'lrattsplrrtiilitrtl.
l{cusc. Lr cii:;pctsal ht in-ltoLtsc

utilizal iotr.

Collcction. s1()i a[.Ic. lransporlaliotl.

disposal al c{)r}tlnoll incincrator liicilitr
or fbr c o-prJc cs-s i:t*qLt]1epr15s11115t .

Collcction. sr.()r'agc. transpoflalltrn

disposal al c()ttltlloll incinclator ttrcilitr
'l-SDI; sitc,

Collcclion. \1.)l'l'tg.c, transpol'tiltioll-

disposal b1 sclling to aclual t-nd ltscr

rvho have valiil pcrrllis,siotr Lrndcr IiLrle-()

of hazaidoLr: \\iaSlc and othcr u'aslc (Vi)

and (T!ll) I rtrlc-2016 0r (lo-

ln

r c,)-llf )c('ssI1l9..

g'i)r'cproccss itt5'

IO Org.arric rcsiduc

Salts liom l\,1iil

Spertt solvetrts i.e .

MDC. [rDC. l:,'\. t*'l'i'
ctc.

tl [)atc c.rpi:eti arr' i r)''l '

specilicatiotr lltt lesiil tcs

I r-lq 1

| -j 7.1

t2 I-2q.1

t-2q.1
Colleclion. slor agc. llallspol'talloll.
disposal thrilLtglt cenrlnott ittcincratiort

faciiilics.

li

i l-,'

'! ..-a

\,1is. (lgromanrtt:l intcltationai l-imitcd. til): 2428,i) l,agc l2 ol'l4

.. I,
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

(T) 07e-23232152

Amrncrnium Chloride Collcction. storage. '[ransporlatiort.

disposal at Conrmon I'SDF Sitc.ll porvdcr (Nll4Cl)
ivlil., Salt

l-i
Sodiuni Sulplrate
(Na2So:l)
\,11.I-" Salt

Amrrronium Sulphate
((NI-14)2S(]4)

19779
IvITiYear

Collection. slorage, 'l'ranspoflatiorl.

disposal at Common TSDI'Sitc.

Collection. storage. 'l'ransportation

disposal at Common't'SDI' Site.l6
tlE Salt

5.2 
'l'he authorization shall be valid up to 30/091?026'

5.3 l'hc aurhorization is subject to the conditions stated bclow and such other conditions as

.ra1, be spccilied in the rulcs ltrrm time to time undcr the l:nvirontnental (Protcction) ;\ct-

t.
1 986.

;ENI.) N o'tH
(NlANAG EMENT & TRANSI}O AIIY MO },NT) RULE s-201 6.

5.1 -l-hc Autliorizcd person shall comply" rvith the provisions of the Etrv i ronmcttt (Protcction ;

.\ct. 1986. and the rules made thcrc under'

5.2 I'hc r\uthorizarion or its renewal shalt be procluccd fbr inspection at the rcquest ol' au

ol'llccr Authorizcd by thc State Pollution Control Board'

5.3 'l'5c pcrson Authorized shall not rent. lend, scll, transfcr or otheru'ise transport the

lraz-arclous atrd othcr wastes except what is pcrrnittcd througlr this authorizaticln'

S.d An' unauthorizcd change in personnel, cquiprncnt or working conditions as mcntioncci ill

thc application b1,1he person authorizccl shall constitttte a breach ol'his authorization.

5.5 'l'he person aurhorized shall implement limergency Responsc Proccdure (ERP) for *hich

t6is,uthorizarion is bcing granted considcring atl sitc specific possible scenarios such as

spillages. lcakagcs. flre etc. arrd thcir possible impacts and also carrl'ottt rnock drill in this

rcgard at rcgular intcrval of time:

5.6.|.hcllersonaul'horizetlshallcornpl5,rviththcpror.isions()utIincdinthcC]crrtrall)<-llltltiori
Corrrrol lloard gr-ridelincs on "lmplemcnting t,iabilitics Ibr Environmental l)amaecs duc to

Ilandling and Disposal of I'lazardous Waste and Pcnalty"

5.7 lr is thc duty ol'the authorized person 1o take prior pcrmission of tlre State Polltttion

Iontrol I]oard to close clown thc f acility"

5.tt 'l'hc importc6 hazarclous and other wastes shall bc fully insurcd lcrr transit as u'cll as lilr

any' accidetltal occurrcnce and its clcan-up operation'

5.9 -l'hc record ol consumption and late of the imported hazardous and othcr wastcs shall bc

rtrainta ine d.

5.10 l'he lraz,arclorrs and 0thcr rvaste rvhich gets gcnerated during rccycling or reusc or rccover)

()r prc-processiltg or utilization of inrporled hazardous or otltcr wastcs shall be trcatcd and

dis;lttscilol.aspcrspeciliccorrditiclnsolauthorization.
5.1I .l 

he inrporter or cxportcr shall bear thc cost of import or cxport and rnitigatiotr of'datnagcs

i1'anr

s s't

l-J /.J

i

I i3e8
ivl'l-iYear

I.J /,J

Ri70
M'lllYeart-37.i

crexli fflTri'$t U'rEB'fliUuiiilat'
e l3cr['l-l

Website : https:l/gpcb' gujarat-gov'in
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t' .....
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a

5.12,.\nallplictlticlrllt,lilc}.Cllc\r.illtri.att;tttlllr,rizllitlnsitallt'r:rll'ilticl!s,"1.|.ii1..1:liLtirtlct.tlt,.:s,;
It rr Ic s.

S.l3 \'1, ,.rther crrirelitii ri:; l,rr t.)r'nplliin,.r ,ir\ irel' thc: (.iuitlcIit]cs is-\llcil b1 thc ]'1 iilistri "i'
l:n'ir.nmc'1. I:r,r-,.ri arrrl (liilllrrtr l'hi.lngc r.rr'Ccn1.ral l)rtllLrtion ( tlrtr'-ri []t.'arcl lirrul liitlc t'r

t intc.

5. l-[ Arrnrtal rctltt't't rha]l lrc lllcd hr -1r.'nt' -i()(]r i'-'r l'hc pcritlcl cn';r'li'il]u '' ist l\'larch "l'tl'tc icat"

(r SI'r.(, l li i C c ()N l) 1.: :!l5I*O!LI{J-11:!:jj-15 APIILI CAII l' F''l

6-l l'hr: ai"ithor,z(ci 1,jlrr:ii 11qnr itl'ltaz;'r,,ious attcl otIlcr wasics slraLl :tlairrtaii'r i'ccol(ls t"-

irazz',1'ti.u:; r:ni r:lrl,;l'\\aslcs;.rtrrchltscil in a llassbook issucci lll thc State I)ollLrtirrlt ('rtli1i.l

lloard itlctnp ri il"ir tir, ;'tt-ttht-rriu'alitltl'

(r.2 Ilan.iirrg rtvuL r,l'1l:r lilziLrrlt'us ilirii ,itltfl \lstcs to tltc authcirlzctl ltc:.rtal Ilsc' I'!-11ii i-'c ii':ii

alicr nraking thu (illljl irrto thr: pars[.r,t,L ii'tiic acttlal u-(cr.

6.J lrr casc r:l'rcrrcrr iLJ , 'ar"rrlrLr;-izrrtrorr. a s.:ll"-ce rtif icd ccnnrpliar)cu rll)()l't in rcsPcct rll e l'llttt'"1'

crnission siilri(lilr(1., l,rril iiir: c(rncliliolrs spccilicd in thc authotiT.a[i,rn 1't,r hazat',.lt''lrs etli] iitltcr'

\\ itslcsi shirll llc :il i'rll il1cil '.o $1'}( Il'

{:.1 lhc.ccrpicr 6i'tlt,-:,iicilit.,'slrull uorr., g.lr 5t;rnciarri opcraiin!'. n[oct)(lrlr(r gui''1clir:cs:lilf ii'.ltcci

b1 \4ot.l "t(l('rrr t l'r- IJ or(jP(lll llntr tit.ile to tinrc'

(r5li,rtshallcrrtrlrl',;'r'r''isirrtrscl'l'.-\\irrlcl\latlagcment)ltLrlcslltiir
l':or- ilttrJ oiiiircltirll''ri

I

Gu.;alat l)olltttirtn ('o116/ol llolrtl -

,t\l(\r. r -
(l{. l}' -l'rivtdi 

I

, I',nuironmcnt l')nginct'r'

Irr: (il'(.1)/ SltG-[i(.;\-239('l?)/lD 2428'l q54Y€j l)ittt: cr \talZeL]

ISSt,l.,l)'l'0:
!l/s. C.oromandc! Ink'r"nntionnl l,imifetl'
l'lrtl ro' ilaZ,210'l/t, 'r" & 21l2l2l13'
(;lIX. Sariganr,
'l'al. l. nthergaon.
l)ist. \ralsad - 39161 5i
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NET Payment Receipt

Address : 2102, 2104/1,735,&2112/2113, SARIGAM GIDC ESTATE, SARIGAM ,, -, SARIGAM , Sarigam  Pin : 396155

Bank Details

Transaction No

Application: 1911371(IEC)-dd/MM/yyyy

SBI-CHQ6442533

ZSBI2213239970

PCB ID: 24285-Coromandel International Limited

Payment Id 556734

Payment Date 29/07/2024

Date : 06/08/2024

Paid Amount 1170000

Status Success

Remarks PGS10001-Success

Type

Referance No

MIS Date

1800634-1911371

IEC

30/07/2024

Annexure R5 241264


